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 Amendment)  Scheme,  ‘1975,
 published  in  Notification  No.
 8.0.  5040  in  Gazette  of  India
 dated  the  22nd  November,  1975.

 (ili)  The  Emergency  Risks  (Under.
 (Fifth

 Scheme,  1975,
 published  in  Notification  No.
 ‘S.O.  706(E)  in  Gazette  of  India
 dated  the  12th  December,
 1975.  [Placed  in  Library.  See
 No.  LT-0053/76].

 takings)  Insurance
 Amendment)

 (ll)  A  copy  each  of  the  following
 Notifications  (Hindi  and  English  ver-
 sions)  issued  under  the  Central  Excise
 Rules,  944:—

 (i)  G.S.R.  593(E)  published  in  Ga-
 zette  of  India  dated  the  29th
 December,  975  together  with
 an  explanatory  memorandum.

 (ii)  G.S.R.  602(E)  published  in  Ga-
 zette  of  India  dated  the  3lst
 December,  975  together  with

 an  explanatory  memorandum.

 (iii)  G.S.R.  3(E)  published  in  Ga-
 zette  of  India  dated  the  Ist
 January,  976  together  with
 an  explanatory  memorandum.
 [Placed  in  Library.  See  No.

 LT-0054/  76).

 (12)  A  copy  of  the  Gold  Control
 (Licensing  of  Dealers)  Amendment  Ru-
 les,  975  (Hindi  and  English  versions)
 published  in  Notification  No.  8,0.  745(E)
 in  Gazette  of  India  dated  the  3lst
 December,  ‘1975,  under  sub-section  (3)
 of  section  M4  of  the  Gold  (Control)
 Act,  1968,  [Placed  in  Library.  See
 No.  LT-0055/76].  |

 (13)  A  copy  of  the  Central  Sales  Tax
 (Registration  and  Turn-over)  Amend-
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 ment  Rules,  975  (Hindi  and  English:
 versions)  published  in  Notification  No..
 G.S.R.  597(E)  in  Gazette  of  India  dated:
 the  30th  December,  ‘1975,  under  sub-
 section  (2)  of  section  73  of  the  Central
 Sales  Tax  Act,  1956.  [Placed  in  Lib-
 rary.  See  No.  LT-0056/76].

 (l4)  A  copy  of  the  Central  Excise-
 (Twenty-second  Amendment)  Rules,
 975  (Hindi  and  English  versions)  pub--
 lished  in  Notification  No.  G.S.R.  592(E)-
 in  Gazette  of  India  dated  the  29th  De-_ -
 cember,  ‘1975,  under  section  38  of  the
 Central  Excises  ang  Salt  Act,  944  to...
 gether  with  an  explanatory  memoran..
 dum.  [Placed  in  Library.  See  Noa
 LT-0057/76],
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 THE  MINISTER  OF  STATE  IN  THE.
 MINISTRY  OF  TOURISM  AND  CIVIL
 AVIATION  (SHRI  SURENDRA  PAL.
 SINGH):  I  beg  to  lay  on  the  Table  a
 copy  of  the  Aircraft  (Second  Amend-
 ment)  Rules,  975  (Hindi  and  English
 versions)  published  in  Notification  No.
 G.S.R.  927  in  Gazette  of  India  dated»
 the  26th  July,  ‘1975,  under  section  4A
 of  the  Aircraft  Act,  934  together  wtih
 an  explanatory  note.  [Placed  in  Lib-.
 rary.  See  No.  LT-0058/76}.

 STATEMENT  SHOWING  ACTION  TAKEN  BY
 GOVERNMENT  ON  VARIOUS  saSSURANCES,.

 PROMISES  ETC.

 THE  DEPUTY  MINISTER  IN  THE.
 DEPARTMENT  OF  PARLIAMEN-.
 TARY  AFFAIRS  (SHRI  B.  SHANKAR-
 ANAND):  I  lay  on  the  Table  the  fol--

 lowing  statements  showing  the  action
 taken  by  the  Government  on  various:
 assurances,  promiseg  and  undertakings
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 :given  by  the  Ministers  during  the  va  rious  sessions  of  Lok  Sabha:
 (i)  Statem:nt  No.

 (ii)  Statement  No.
 (iii)  Statement  No.
 (iv)  Statement  No.

 XXXVII—Eighth  Sess‘  -  79८9
 XXXVII—Nineth  Session,  7969
 XXX—Ekventh  Session,  3970
 XXX—Fourth  Session  972

 7
 +  Fourth  Lok  Sabha

 (v)  Statement  No’  XX]IIJ—Severth  Sessjon,  973
 (vi)  Statement  No.  XIX—Eighth  Session

 XV—Ninth  Session,
 (viii)  Statement  N'-  XIX—Tenth  Scssion

 XII—Eleventh  Session,  7974 XI—Twelfth  Svssjon,
 XilI—Thirteenth  Session,  1975 XIV—Thirttenth  Session,  975 XV—Thirteenth  Scssicn  I975

 (vii)  Statement  No.

 Stateme,t  No.
 (x)  Statemert  Ns.
 (xi)  Statemert  No.

 (xii)  Statement  No.
 (xiij)  Statement  No»

 ‘Placed  im  Library.  See  No.  LT-
 10059,'76].

 NOTIFICATIONS  UNDER  ESSENTIAL  COM-
 emopiTies  Act,  ANNUAL  REPORT  OF

 TrRavE  DEVELOPMENT  AUTHORITY  FOR
 1974-75,  STATEMENTS  re.  CONTROLLED

 CLOTH  AND  NOTIFICATIONS  UNDER  COTTON
 TEXTILES  (ExPORT  CONTROL)  ORDER

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  COMMERECE  (SHRI
 ‘VISHWANATH  PRATAP  SINGH):  I
 ‘beg  to  Jay  on  the  Table:—

 (l)  A  copy  each  of  the  following  No-
 tifications  (Hindi  end  English  versione)
 eunder  sub-section  (6)  of  section  3  of  the
 Essential  Commodities  Act,  955:—

 (i)  The  Viscose  Staple  Fibre  Con-
 trol  (Amendment)  Order,  1975,
 published  in  Notification  No.
 8.0,  2441  in  Gazette  of  India
 dated  the  2nd  Augusi,  975

 4ii)  The  Cotton  Textiles  (Control)
 Third  Amendment  Order,  ‘1975,
 Published  in  Notification  No.

 8.0.  4799  in  Gazette  of  India
 dated  the  5th  November,
 ‘1975.

 (iii)  The  Cotton  Textile  (Control)
 Serond  Amendment  Order,
 +1975,  published  in  Notification
 No.  SO.  4403  in  Gazette  of

 India  dated  the  y  October,
 ‘1975  [Placed  in  Library,  See
 No,  LT-0060/76]

 (2)  A  copy  of  the  Annual  Report
 (Hindi  and  English  versions)  of  the

 “Trade  Development  Authority,  New
 Welhi,  for  the  year  ‘1974-75  [Placed  in

 Library.  See  No.  LT-0060/76].

 3973
 7973
 I  :  Fifth  Lok  Sabha

 I974

 (3)  A  copy  each  of  the  following
 statements  (Hindi  and  English  ver-
 sions:—'

 (i)  Statement  showing  the  pack-
 ing  of  controlled  cloth  from
 ist  October.  7974  to  lst
 March,  ‘1975.

 (il)  Statements  showing  the  allot-
 ment  of  controlled  cloth  to  va-
 rious  States  and  Retail  shops
 out  of  October,  974  packing
 (allotted  in  November,  1974).

 (ii)  Statement  showing  allotment
 of  controlled  cloth  to  various
 States  2nd  Retail  shops  out  of
 November,  974  packing  (al-
 lotted  in  December,  974)

 (iv)  Statement  showing  alfotment
 of  controlled  cloth  to  various
 States  and  Retail  shops  out  of
 December,  974  packing  (al-
 loted  in  January,  1975).

 (v)  Statement  showing  allotment  of
 controlled  cloth  to  various
 States  ant  Retail  shops  out  of
 January,  7975  packing  (allot-
 ted  in  February,  975)

 (vi)  Statement  showing  variety-wise
 allotment  of  controlled  cloth
 to  vanous  States  and  to  Retail
 shops  out  of  March,  975  pack-
 ing  (allotted  in  April,  1975).

 (vii)  Statement  showing  allotment  of
 controlled  cloth  to  various
 States  and  Retail  shops  out  of
 February,  975  packing  (allot-
 ted"in  March,  1975).  [Placed
 in  Library. See  No  LT-i006l/

 761.


